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IN THE CENTRAL AD'1NISTRA1i\TE TRil3I. NL 

CALCUTTA BENCH 
CALCUTT. 

OA 1079 of 1997, 	0 	 Date of(rkr:  

Prescnt : Honblc Mr. B.N. Som. Vice-Chairman 
Hon'ble Mr. B.V. Rao, Judicial Member 

Biplab Sen Sharma & Ors. 

Eastern Railwa'y 

For the Applicants 	None 
For the Respondent 	Notie 

oRDER 

PER MR. B.N. SOM, VC: 

None appears for the applicants nor the applicants are present in person nor thc 

is any formal request for adjournment. Accordingly. O.A. is dismissed for default. Nor. 

is also present on behalf of the respondents. 
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